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Central and State Govts. concerned de-
pending, [ater-alia upon the availability of
resources. The table below indicates the
targets worked out by the Gujarat Govt.
for their State on the basis of the aforesaid
report and likely achievements indicated by
the Gujarat Govt. in their Draft Fifth Five
Year Plan.

S.  Category Target Likely
No. of Kilo- achieve-
- meterage ments

on by
31-3-81 31-3-74
(Kms.) (Kms.)
1 2 3 4
(a) Main Roads
(1) National Highways 3,602 1,335
(2) State Highways 6,168 8,186
(3) Major District
Roads 14,382 7,330
(b) Other Roads
(4) Other District
Roads 16,441 9,410
(5) Village Roads 17,035 10,391
Total : 57,628 36,652
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Change in copyright laws
*438. SHRI RAM PRAKASH:

SHRI R. S. PANDEY:

Will the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether Hindi Writers Conference
urged change in Copyright laws for suving
the writer from exploitation ; and

(b) if so, the decision thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, SCGCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (SHRI D. P. YADAV) :
(a) Yes Sir. Press reports of the Conference
have come to the notice of Goverument.

(b) Government is already considering
amendment of the Copyright Act of 1937,
which is expected, inter-alia to provide
safeguards for authors’ interests.

Tce and cold shortage vlanss on coasfal to
was for supply of Frozen Fish

*439. SHRI M. RAM GOPAL REDDY :
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether there is any proposal under
consideration of Government to have a
chain of Ice and Cold Storage plants at all
important coastal towns on both the West
and Fast coasts for effective and regulated
supply of frozen fish to the inland market;
and

(b) if so, the facts thereof ?
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THE MINISTER OF AGRICULTURE
(SHRI F. A. AHMED): (a) and (b). Dur-
ing the Fifth Five Year Plan a “Cold chain”
is proposed to be introduced. The scheme
envisages establishment of ice plants, cold
storages and frozen storages at selected
landing and marketing centres.

The marketing centres will be receiving
daily supplies of fresh fish from the pro-
duction centres as well as fiom other
centres, Besides, adequate buffer stock of
frozen fish would be mamtained at both
production and marketing centres. 'While
day-to-day marketing of fish will ¢ arrang-
ed fiom fresh arrivals of chifled fish, any
shortage in the arrival or interruptions in
traffic may not affect the distribution in the
consuming centres, as stochs held in frozen
form can be released to maintain regular
supplies.

Implementation of recommendativns made
by Wadia Committee

440 SHRI D P. JADEJA : Will the
Mimster of EDUCATION, SOCIAL WEL-
FARE AND CUITURE be pleased to
state -

(a) what were the main recommencatons
of Wadia Committec appointed by L.G.C.
on Socidl Work Fducation mn India in 1965 ;
and

(b) how far these recommendantions huve
been implemented

THE MINISTFR OF EDUC ATION,
SOCIAL. WFLFARE AND CULTURL
(PROF. S. NURUL HASAN) : (a) A sum-
mary of the muin 1ccommendations of the
Commuttee on Soctal Woirk Education m
Indian Universaties in enclosed.

(b) The University Grants Comiaission
accepted the recommendations of the Com-
mittee and forwarded the same to the cun-
cerned Uriverties and the Schools of
Social Worl for consideration and imple-
mentation. According to the availuble in-
formation, most of the conccined univer-
sities fSchools of Social Work have wel-
comed and endeavoured to implement the
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recommendations. The Commission'y ussis-
tance hgs also been mude available to the
University Departments  of Social  Work
Fducation and also to the Schools of Social
Work affiliated to them foi implementation
of the recommendations.

As a follow up of the tepoit ot the
Committee, the Commission, n con.ultution
with Government, appointed 11 19¢R a
Standing Advisory Commuttee to odvine the
Commussion on development of Sociai Work
Education and T'raining. The ie.ommenda-
tons of this Committec which embraced
all aspects of education and tianmng of
social workers were biought to the totice
of the Universities and Schools ot Sucial
Work time to time. Guide-Fnes tor affi-
liation of new Schools of Social Work tdu-
catton and minimum standard for e\isting
Schools were formulated and hiought to
the notice of Umversities and concerned
Schools  The Commission las a0 re-
quested the UPSC to include S.hool
Work Education as an optional subiect 1n
the UP.SC examinations 1n order to pro-
vide stimulus to improvement of standards.

Summary of the mamm Recoramenda-
tions of the Committee on Soci.l Work
Fducation in Indian Universities.

1. Requirements of Trained W (1w Per-
sonnel —The short term ad hoc and nses-
vice training programmes for timning of
welfure personnel which ate n opecation
in the country may continue bu* they should
be evolved in consultation with the schools
of Social Work. The schools muy also

start similar programmes piovided  they
have the necessary facilities.
2. Recognition of training —The  onlv

area in which work traming has been gmiven
statutory  recognition is that ot tabour.
Similar recognition should be etended to
other fields of training also by ooth the
Central and State Goveirnments by making
tiaining a necessaty qualification for re-

criuitment to all posts involvinz v Ifare
function.
3. Comtent  of Courses~—These back-

ground courses arc at present not piopeily





